
-.4N THE CENTRAL ADIINISTRATIVE IRIBUNAL HI MEAt 3E AT HYZERABAD 

O.k. NO, 562/94. 
Date of Ordersi5-12-95. 

Between s 

1. K.S.N.Murthy. 
2, P.V.A.IddY. 

Applicants. 
and 

The General Manager, 
Ordnance Factory Project, 
Yedduthailaram-205 Medak Dist. 

2, ypion of India, rep* by the secretary, 
Ministry of lEfence, New e1hi-l. 
1 

.. 	Respondents. 

For the Applicand Mr.C.Suryanarayana, Advocate.. 
- 	 1.- 	 -- 	 A 	PAr *3 0 Tnural.. sr_asc. 
00MM: 	 - - 

THE ICR' StE MR,JUSTICE V.NEELADPI MO * VICE-CHAIRMAN 

THE IVN'BLE MR.A.SGOItrHI $ MEMBER(AEtN) 

The Tribunal made-  the following Order:- 

(As per Hon'ble Mr.Jnstice V.Neeladri Rao, Vice-Chairman) 

Heard Sri C.Suryanarayana, learned counsel for the 

applicants and Sri N.IL.Eievraj. learned counsel for the respondents. 

This OA waS filed praying for a direction to the respondents 
to consider their case for prc*notion as Miller(HighL skilled) grads 
U alongwith the other candidates called to appear for the test 
and anterview and to grant them consequential benefits of promotion 
with fixation of seniority according to the length of service from 
the initial tra/grade of Miller (Semi-skilled). 
3; 	It is now stated for tile appsacan 	ua an 

hope given to them by the respondents they are not pressing the Ok 
without prejudice to their contention in regard to seniority, -the 
issued that was referred to Pull Bench in O,A.549/94 on the fib 

of this 8ench. 	 - 	 - 
4. 	 Accordingly this OA is closed. No costs. 

- 	 - 	
r 

\/ xput' Registrar ( CC 

To 
1, The General Manager, Ordnance Factory Project, 

Yeddumailaram 405, Medak fist. 
2. The Secretary, MinistrY of IEfence, Union of India.New tElhi-l. 
1. One copy to Mr. C.Suryanarayafla, Advo.mcate,t..A 

CAT.HYd. 
n  

S. One copy to Library, cur. (6) One spare copy. 

pvm 



" S 
OA.562/94 

J'udgernent 

( s per Hon. Mr. Justice U. Nealadri Rao, uc ) 

Head Sri C. Suryanarayana, learned counsel for 

the applicants and Sri N.R. Devaraj, learned counsel 

for the respondents 

This Oh was filed praying for a direction to thiz  
- - 	tu,io.sjuar trieir case for promotion as 

Miller (Highly skilled) grade II alonguith the other 

candidates called to' appear for the test and interview 

and to grant them consequential benefits of promotion 

with fixation of seniority according to the length of 

service from the initial trade/grade of Miller (Semi- 

skilled) . 	 I 

It is now stated for the applicants that in view 

A 
of the hope given to

I 
 them by the respondents they are 

not pressing the Oh without prejudice to their cdhten-

tionin regard to seniority-the issue that was referred 

to Full Bench in OA.59/94 on the file of this Bench. 

Accordingly this'OA is closed. No costs.// 

(A.B. GorUhi) 	 (v. Neeladri Rao) 
Member (Admn) 	 I 	 Vice Chairman 

Ut. December 15, 95 
Dictated in Open Court 

sk 



TYPED BY 
	

CI-iEC ::Er'ç 

COMPARED BY 
	

APPRCVI; L. 

IN THE CENTRAL ADMINISTRA11 JVE  
HYDERABAD BjsjTCH AT H: ;EhA2. 

. 

. 	 THE HON' BLE 1R.JUSTICE V.NEEL:JJFirAO 
VICE CJ-7'IFJIAII 

AND 

- 	- 	 THE HON'BLE MR.R.RANGARAJJtN :M(.) 

• 	 . 	
DiTED: 

• 	 - 	. 	 ORDEWJJMaNP- 

in 

O.A.No. 

T.A.No. 	 (W.p.:5o. 

A&nit ed and Interim directions 
.. 	 Issue 

• 	• 	 • 	 A11a4 d.  

• 	bi5po ed of with directions. 

Dismi sed. - 

Dismi sed as withdrawn. 

Dismi sea for default. 

Order d/Rejected. 

No or r as to. Costs. 

pvm. • 	 • 	. 

7-d Administrativi 
DESPATCH 

• 	 • 	 • • 	

E 

 JECI995 

 




